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<SOYAL): (a) and <b). Measures to
give adequate incentives to the rub*
ber growers, which would, at the 
same time, take care of the interests 
of the rubber consuming industry, are
under the consideration of the Cen
tral Government, in consultation with
the State Governments concerned. A
scheme similar to the monoply pur
chase of cotton is one of the sugges
tions.
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*280. SHRI DAJIBA DESAI: WiU
the DEPUTY PRIME MINISTER AND
MINISTER OF FINANCE be pleased
to state:

<a) whether it is a fact that the
sugar industry in the country has 
demanded repayment of an amount
equal to the excise duty to the sugar 
industry by way of subsidy so that 
the sugar industry in its turn can give
fair price t0 the sugar cane growers
as declared by Government; and

(b) if so, what action, if any, has 
been taken or is proposed to be taken s, 
by Government in this behalf?

THE MINISTER OF STATE IN 
THE MINISTRY OF FINANCE 
(SHRI SATISH AGARWAL): (a)
No Sir; No demand has been received
by Government from the Sugar In
dustry seeking repayment of an 
amount equal to the excise duty to
that industry as subsidy.

(b) In view of the reply to part
(a) the question does not arise.

Instructions to Public Sector Banks for
Financial Assistance to Antodaya

Families
*281. SHRI O. V. ALAGESAN: WiU 

the DEPUTY PRIME MINISTER AND 
MINISTER OF FINANCE be pleased 
to state:

(a) whether Reserve Bank/Gov
ernment have issued specific instruc
tions to the public sector banks to
provide, financial assistance
Antodaya families selected toy ®*
Government of Rajasthan; and

(b) if so, the details thejwf?
THE MINISTER OF STATE £

THE MINISTRY OF FINANCE
m m  ZfUtFIQCfARUWUAH): <»> 
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for thia programme in ft«tfa#than 
under the «*tetin* guidelines to batfte
issued by the Reserve Bank of India 
for providing finance for various
.activities in the priority sector.

Seminar of Jute Producing Countries

2601. SHRI MADHAVRAO SCIN- 
DIA: Will the Minister of COM
MERCE, CIVIL SUPPLIES AND 
COOPERATION be pleased to state:

(a) whether under the UNCTAD 
auspices, a Seminar of Jute producing
countries of Asia hag been proposed
to be held in Nepal in the near 
future;

(b) if so, countries, participating 
therein; and

(c) proposed agenda likely to be
discussed thereat?

THE MINISTER OF STATE IN 
THE MINISTRY OF COMMERCE, 
CIVIL SUPPLIES AND COOPERA
TION (SHRI KRISHNA KUMAR
GOYAL): (a) A  Seminar of principal
jute producing countries has been 
held in Kathmandu during February
26-28, 1979.

(b) Bangladesh, Burma, India, 
Nepal and Thailand participated in
the Seminar.

(c) The matters relating to propos
ed international agreement on jut® 
and jut* products and also relating to
cooperation among Jute- producing
countries were discussed in th© 
Seminar.

Import « f Raw Rabber

2602 SHRI SURENBRA BIKRAM:
Will th* Minister of COMMERCE.
c m L s u p m B S  a n d  coopera 
tion  be pleased to state:

(a) what qiwmtttle* of raw rtfbber 
Central Government propose* to im
port dufcia* iVt9 *asd h4w itftteh wlU 
fee nsetural rubber and Iww M l®
W*hetio njfcbej -  *

(b ) whether Cfowktmwttt have mad*
a buffer stock of raw rubber to meet
nation’s needs during rainy season
in 1979; and ^

(c) if no, buffer stock of rubber
maintained: how Government will
meet the raw rubber needs of rubber
consuming Industry during rainy
season of 1979?

THE MINISTER OF STATE IN 
THE MINISTRY OF COMMERCE, 
CIVIL SUPPLIES AND COOPERA
TION (SHRI KRISHNA KUMAR
GOYAL): (a) Import of natural
rubber to the extent necessary j*
allowed by Government after periodi
cal review of its demand-supply posi
tion in the country. Currently, during
1979, a consignment of 15,000 tonnes 
of natural rubber is being imported.
Import of Synthetic Rubber (SBR) is 
also being allowed to actual users on
restricted basis to overcome the short
age due to production problems in the
only unit in the country manufactur
ing SBR.

(b) and (c). While reviewing the
demand-supply position, Government
takes into account the need for main
taining a stock of 4 months* require
ments of the industry in the country.
After assessing the demand-supply
gap, a decision on allowing import of
rubber is taken so that the needs of
the rubber consuming industry are 
taken care of.

Development of Tourist ll i rts to 
Hilly Areas l» Orissa

2003. SHRI GIRIDHAR GO- 
MANGO: Will the Minister ol
TOURISM AND CIVIL AVIATION b*
pleased t0 state:

(a) the guidelines and financial 
assistance provided by the Minister 
to develop the undeveloped and neg
lected tourist resorts of the Stole so 
far; and

<b) money earmarked by hte Miai*
try lor the development of touxi#»
to Tribal Artis of the State*




